Affidavit to be furnished by candidate alongwith nomination paper

[Z?%-Z) Before the Returning Officer

o % — for election to _£/MAL LEirs/ATiveE fopey (name of the House)
/ from ~ARKA Tz yvd BANS constituency
N ( name of the constituency )

/ 1, Mx!{_ﬁ”@ﬁ_&é&?_. son/daughter/wife of jW Mc?-
W aged T8 vears, resident of MEA FLAT 5 yﬂ,éég E ﬁéiéi ﬁﬁ_ ool

—4 1) candidate at the above election, do hereby solemnly affirm and state on oath as under:-

%’ﬂ_ (’5 C,f-” {Strike out whichever not applicable)

" /g: M) The following case(s) isfare pending against me in which cognizance has been
e taken by the court:-

(i) Section of the Act and description of the offence for which cognizance
taken

i) The Court which has taken cognizance :
(iii) Case No.:
(iv)  Date of order of the Court taking cognizance :

(v)  Details of appeal(s} { application(s) for revision, etc., if any, filed against
above order taking cognizance :



(2)

balance, ete.) of myself, my spouse and dependents*:

A

That I give hereinbelow the details of the assets (immovable, movable, bank

Details of movable assets.

(Assets in joint name indicating the extent of joint ownership will alse have 1o be given)

5.
Mo,

Description

Self

Spouse(s)
Mame(s):

Dependent-1

Name:

Dependent-2
Mame:

Dependent-3,
glc.
Name:

(i)

Cash

458,000

§8. 007

(i)

Deposits in
Banks,
Finangial
Institutions and
Non-Banking
Financial
Companies

sBr- 74N
sy - 44944

sz (8408

(i}

Bonds,
Debentures and
Shares in
COMPKINies

g
o

{iv)

Other Financial
instruments
NSS, Postal
Savings, LIC,
Paolicies, etc.

2L EV-
1 S T

1 s82-Lif-
=V~ de070

)

Motor Vehicles
{details of
make, etc.)

(vi)

[y -

sFos- e
3 14 rev

2o - BR-0l#F

Jewellery

{give detuils of
weight and
vilue)

fuold - | Taree
Silwer- 8,070

frnld =2,
S

{vil)

Other assets,
such as values
of claims /
intcrests

Note : Value of Bonds / Shares / Debentures as per the latest market value in Stock Exchange in respect

of listed companies and as per boaks i the case af non lsted campanies should be given

*Dependent here means a person substantially dependents om the income of the candidate.




B. Details of Immovable assets

[Nate : Properties in joint ownership indicating the extent of joint ownership will also have 1o

be indicated]
5 Deseription Sell “Spousels) | Dependent-1 | Dependent-2 | Dependent-3,
Mo Mame(g): Nome: Mame: e,
L) MName;
(i) | Agricultural Land e d—
"'-_‘-"H g i
- Location(s) g

= Survey number(s) mw

- Extent ( Total measurement)

- current market value . |2 2807F
 gxp - -ﬂ-—”".l_)
(i} | Nen-Agricultural Land
= Location{s)
- Burvey number(s)

- Extent { Total measurement)
= current market value

(iii} | Buildings (commercial and ___%,
residential) Aeal

fuot p=X-a

= Location(s)

- Survey ! door number(s) A ;ﬂi:'m

- Extent { Total measurement) .;Ezj.!-"’
= current market value g gt "MW‘

{iv) | Houses ! Apartments, etc.

- Location(s)

= Survey / door number(s)

= Extent ( Total measurement)
= current market value

(vi | Others
(such as interest in property)




(3)

I give hereinbelow the details of my liabilities / overdues to public financial

institutions and government dues :-

[Note : Please pive separate details for each item]

5.No.

Description

Name and address of Bank /

Financial  Institution(s)
Department(s)

/

Amount outstanding
P

(@b (i)

Loans from Banks

(ii)

Loans from financial
institutions

{1ii}

172

Government dues:-

{a) dues to departments
dealing with govermment
gecommaodation

(b) dues to departments
dealing with supply of
water

(¢} dues to departments
dealing with supply of
electricity

(d} dues to departments
dealing with telephones

BV Fecrdlinad

9, 557

ie) dues to departments
dealing with povernment
transport {incleding
mrerafis and helicopiers)

(f) other dues, if any




['8:No. | Description Mo and address of Bank / | Amount outstanding
Financial  Imstitution(s} /| 85 0T .oomnnn

Department{s)

(b) (i) | Incomse Tax neluding LR - ﬂ.‘lr,r-. ﬁuffﬁ?ﬁﬁ A
surcharge [Also indicaie the e g
asscssment year upto which upis py. Lord i
Income Tax Return filed. Tan - ME
Give also Permanent Account | s/pene - i £ M FPx s TH
Number (PAN)] bl — B-201%~ 1

Ted - 452/
(i) | Wealth Tax [Also indicate the
assessment year upto which
Wealth Tax return filed.]

{iir) | Sales Tax [Only in case of
. | proprictary business]

{iv) | Property Tax




(43 My eluivationl qualifieations |_-\_|_,_,w|d,;.r ﬂ e 199 ; Eﬂ'{
ol i '5
(GIVE DETAILS OF SCHOOL AND TNVERSTY frn?’%rm Sdhaef, Nﬂg%

W eg

(Nanwe of School | Unsversity andd the venr o which the coume  whs conmpbt I I

als be givens)
- il
ﬁisjz& | 1S5

IEe NN |

NERIFICATION

L the depoment abovemmmisd do  bhewby venfy ond declise that e confemts of thus

aflickivit e trde aml corree i the st il v ke feiliee il Dbl e el 4l i
arwd mothimie el oy been conceubed therefmm
Venfied at - this the R o ah
FIINTNT
41!
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